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HC permits BMTC
to go ahead with
tender process to
procure 840 buses

BENGALURU

The High Court of Karna-
taka on Monday permitted
the Bangalore Metropoli-
tan Transport Corpora-
tion (BMTC) to go ahead
with the tender process
for procuring 840 buses
while taking note that the
corporation was introduc-
ing disabled-friendly fea-
tures in buses in a phased
manner.
A Division Bench, com-
prising Chief Justice Pra-
sanna B. Varale and Justice
Ashok S. Kinagi, passed
the order whilé admitting
the petition filed by Sunil
Kumar Jain, a 48-year-old
person with disability and
a chartered accountant.
Stating that certain is-
sues raised by the peti-
tioner on implementation
of technical norms to
make the BMTC buses dis-
abled-friendly  require
consideration, the Bench
said that no interim order
is required to be passed at
this stage as the BMTC is
enforcing the guidelines to
make the public transport
buses disabled-friendly in
terms of the directions is-
sued by the Union govern-
ment in a phased manner.
The advocate for BMTC
has pointed out to the
court that the public tran-
sport

disabled-friendly
in a phased in
terms of mm
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No interim

order is
required to be passed at
this stage as the BMTC is
enforcing guidelines to
make the public
transport buses
disabled-friendly.
HIGH COURT OF KARNATAKA

ment’s guidelines.

The petitioner claimed
that BMTC, in its tender,
had prescribed that the
height of the bus chassis
has to be 1,000 mm and
this height is contrary to
the technical requirement
to keep the height bet-
ween 400 mm and 650
mm, as per norms to make
the buses

- disabled-friendly.

It was also complained
in the petition that no pro-
vision to provide a wheel-
chair boarding device at
one of the doorways was
made in the tender, while
also stating that the tender
features violate the provi-
sions of the motor vehicles
rules amended in terms of
the Rights of the Persons

with Disability Act, 2016.
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College for Leadership and HRD, Mangaluru
Facilitator Certification in HRD - 127th Batch

Single Semester Postgraduate Course for
HR and Leadership Training Concepts

Training Manuals made available

13 through 22 May 2023

Ten day in-house Training Programme

( Last date for admission: 28 March 2023 )

Applicants: Personnel from training and placement departments

of educational institutions, executives from HR Departments
of companies and service organisations and private

' practitioners of human resource and leadership development.

For fees & other details contact by email: clhrd@clhrd.ac.in
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All Types of Dhoties

QAR ITHE Jownd BRABBENI.
Sizes : 3.65, 4 Mtrs, 8 Mtrs, 9 Mitrs, 95 & 10x6

silk Dhoties Also Available
Mobile : 90609 93400

SUKHI

Road, Bangalore - 560 053,
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MENS KURTA ANGADI

Specialist in : Kurta, Pyjama & Modi Coat
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Mobile : 73495 98454
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i KERALA SAMAJAM IAS
CADEMY, BENGALURU

A Social Mission of Bengaluru
Kerala Samajam

FREE MOCKbINTERVIEWS
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- _Panels of Top Civil
;Semnts‘fan(l‘)gxpem;v 4
OFFLINE and ONLINE
On 4th,5th, 18th,19th,
25th & 26th of March

_ Fordetails:
© 8431414491

Join the galaxy of Winners

- 140 results since 2011!!

SITUATION VACANT
TECHNICAL
WANTED DIPLOMA in Etﬁ

BEFORE THE HON'BLE PRINCIPAL SUB
COURT, THIRUVANANTHAPURAM
08 5672021
Plaintiff : Ws Emk!m»bgrn

Kerala , Technopark
ach n%mmmmwm
its Secretary -Registrar, Mr.

Sreevalsan S, aged ?0 years S/o Shri
Kesavan, Sreerangam, Sreerangam,
Arasummoodu, Kulathoor.P.O., Attipra,
Tmrwnmnmaxurlm.

ndants 283 : 1

Defer Durga Prasad Shetty
mubwz&m Artva Med Data
infotech Pvt.Ltd., No.29-1, 1 STA Main Road
Atmanand A Colony, Sultan Pulnm,
Kamataka, Also at

, , AECS
Main Road, Kundana Halli, Bangalore-
560003, 2) Niveditha Durga Prasad
S| asitis da-mog!. Ms Ariva
[Med Data Infotech Pvt Ltd. No.29-1,1ST A
[Main Road Atmanand A Colony, Sultan
Palaya, Bangalore -560032, Kamataka Also
at No.813, 3rd Floor, AECS LIK'DM. C-Block,
szvde.dan Road, Kundana Halli, Bangalore-
560
Itis intimated to the 2nd and 3rd Defendants
of the above suit.
The summons issued by this Hon'ble Court
10 you in this case was retumed i
The said case Is posted on 01/04/2023.
You have hereby directed to appear in
B}erson or through Jaour Counsel duly
structed on the said date at 11 A M. before
the Honle Court, failing which you will be

in your absence. (By Order) (Sdi)
Counsel for the Plaintiff A Abdul Kharim.

A R

at Tada - Andhra Pradesh.

9841, i
PERSONAL
CHANGE OF NAME
I, YOGEESWARI, R/a No:5/1, N S ly-
engar Street, Seshadripuram, Bengal-
uru-560020 have changed my name to
Geetha Satish Kumar vide affidavit dt:
13.03.2023 swom
Smt.A Manjula, Blore
|, ROOHI Fathima, D/o Abdul Hussain
Dhanaliwala, R/o No.35/1-1, Safina In-
tesar, Opp. MICO Back West Gate,

Chinnan Palya, Bangalore-560030
name from Roohi

have changed
Fathima to Ruhi Fathima vide affidavit

dated 11-03-2023
K.V.Mani, Bengaluru.
WE, BHASKARN and Divya, R/at
No.903, 8th Main, Yamuna River Road,
mBanashankari. Bengalu-

before  Notary

Notary K.S.Giridhar, Bengaluru,

I, AKILA .M, W/o. Nirmal Kumar, Aged
about 28 years, Residing at No. 29, 2nd
Cross, New Cordial School Road,

Sollapuradamma Layout,
;I:aidcvmhalll. Bengaluru - 560 056,

hereby declare that, in my SS.LC.
Marks Card my mother name has been
mentioned as SURUTISHWARI instead of

My mother correct name Is

ULISHWARI M only, which has been
mentioned In my mother's PAN Card and
Aadhar Card. Vide affidavit dated
04.03,2023 sworn 1o before VI Addl, Chief
nMagistrate, Bangalore,

before Notary 2nd C

SURULISHWARI M by oversight. | .

PUBLIC NOTICE

|, BINU ALEX aged 53 years, son of
Mr.AN.Alex, vgseigmg y:'a No.111,
ross, Vastu Layout, Near
Govt. School, Kudlu, Bas

560068 Aadhaar No.8968 2514 5628
hereby inform the General Public
that, two original GPA's, both dat-
ed 15122019 executed by Ms.
Chrisline  Thomas &  Mr.Jerin

No.20, Prope

No556 & HL No518/3). situated X

'sna- 5th’'C' Cross, Muneshwara 3

tension, Ejipura, r Hobli,

lore Taluk, PID No.68-192-
, measuring 1101 sq.ft. with resi-
dential  building  having 1780
sqft. of buit-up area, is lost
on 25.12.2022 at 10 am, while car-
fying it in my bag & travelling on
gg bikle. 'gmm my aforesaid resi-
nce to_Koramangala. | have filed
Police  Complaint ~ on  11.03.2023
vide Lost Report No.0497467/2023
dated  11,03.2023 rding  the
lost GPAs. If there any dis-

;;gpgv claim over ht:n said -
s, may inform me withi
o o :

0 the date of this no-

tice if the original is  found,
inform me at the address mentioned
herein.  MrBinu  Alex  (Mob,
9845021318)

arch 14, 2023
Tuesday, M BENGALURU
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SCHEDULE -1, FORM A
PUBLIC ANNOUNCEMENT

( 14 of the y and uptcy Board of India
(v y Liquidation Process) g 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF CHAMUNDI
CREDIT AND FINANCE LIMITED
1.|Name of Corporate Person Chamundi Credit And Finance
Limited
2 23/04/1982

.|Date of Incorporation of
C Person

3.[Authority under which RoC Bengaluru, Ministry Of

corporate Person is Corporate Affairs
\ 2
4.|Corporate Identity Number/ U85110KA1982PLC0O04733

Limited Liability Identity
Number of Corporate Person
.|Address of the Registered
Office and Principle Office
(If any) of Corporate Person
T g

o

No.71/1, 1* Floor, Near RV Road
Circle, R V Road, Bengaluru,
Kamataka-560004

6 Co
Date of Corporate Person 13.03.2023
7|Name, address, ABHUITH G
smail Address, #886, 1st Floor, South End F Cross,
Sth South,
:m"’m"' ‘Reg“"""" JiN.v:ngw ;i?d& Bangalore .
Number of the Liquid: K ggmw,a rdier e
Email: acs.abhiith@gmail com
(M): 9986700338
IBBI Registration Number:
IBBIIPA-0021P-NO124672022-2023/14234
8.|Last date for of claims| 12.04.2023

Notice is hereby given that the Chamundi Credit And Finance Limited has

7 : N

voluntary liquk on 13 March 2023.The stakehoiders off
Chamundi Credit And Finance Limited are hereby called upon to submit a
proof of their claims, on or before 12.04.2023 to the liquidator at the
address mentioned against item 7.
The financial creditors shall submit their proof of claims by electronic

means only. All other stakeholders may submit the proof of claims in
person, by post or by means. ission of false or i

proofs of claim shall attract p.mmcs.' ABHNITH C

Visvesvaraya Technological University

" |[Ref VTU BGM AP CWI T 6172023 237365

dtd.11-03-2023|| J‘[ -

BRUHAT BENGALURU MAHANAGARA PALIKE

Qhanthinanar Divician DIl Rulldinas Qth Elanr

Office of the Executive Engineer,

L e e | =

Date : 14,03.2023
\L Place:” B}?\gdum LY

sl 188! umber:
1BBI/IPA-002/1PNQ1246/2022-2023/14234
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